HARYANA VIDHAN SABHA

14th Legislative Assembly
August Session 2023

List Of Business
29 August 2023
11:00 AM

UESTION

M

Questions entered in the separate list to be asked and answers given thereupon.

ZERO HOUR

MOTION UNDER RULE 15

M
A
MINISTER To move that the proceedings on the items of business fixed for today be exempted at this day’s sitting from

the provisions of the Rule ‘Sittings of the Assembly’, indefinitely.

MOTION UNDER RULE 16

M
A MINISTER
To move that the Assembly at its rising this day shall stand adjourned sine-die.



CALLING ATTENTION NOTICES

M

Calling Attention Notice No. 9

Notice given by Shri Abhay Singh Regarding the demand of compensation of the crop of Kharif under the Pradhan
Chautala, MLA. Mantri Fasal Bima Yojna.

)

Calling Attention Notice No. 23

Notice given by Shri Jagbir Singh Malik, |p,

MLA.

PRESENTATION OF REPORTS OF THE ASSEMBLY COMMITTEES THROUGH NEVA

PORTAL

M

Regarding problem being faced by General Public for Correction in Family

The Chairperson, Committee on Public to present the Eighty Eighth Report of the Committee on Public Accounts for
Accounts the year 2023-24.

PAPERS TO BE LAID ON THE TABLE OF THE HOUSE THROUGH NEVA PORTAL

M

to lay on the Table the Human Resources Department Notification No.01/07/2023-2CC-l, dated the

MINISTER

Conditions of Service) Act, 2018.

2

18th May, 2023, as required under section 26(2) of the Haryana Group D Employees (Recruitment and

5 A to lay on the Table the Citizen Resources Information Department Notification No.2/6/2022-1CRID, dated
" MINISTER the 8th August, 2022, as required under section 45(2) of the Haryana Parivar Pehchan Act, 2021.

LEGISLATIVE BUSINESS

(1) (Bills for consideration and passing)

M
The Haryana Goods and Services Tax
(Amendment) Bill, 2023.

A
MINISTER

to move that the Haryana Goods and Services Tax
(Amendment) Bill be taken into consideration at once;

Also to move that the bill be passed.



(ii)

to move that the Haryana Instruments (Control of Noises)

The Haryana Instruments (Control of A Repeal Bill be taken into consideration at once;
Noises) Repeal Bill, 2023. MINISTER
Also to move that the bill be passed.
(iii)
to move that the Haryana Juvenile Smoking Repeal Bill be taken
3. The Haryana Juvenile Smoking A into consideration at once;
Repeal Bill, 2023. MINISTER
Also to move that the bill be passed.
(iv)
A to move that the Sonipat Metropolitan Development Authority

4.The Sonipat Metropolitan
Development Authority Bill, 2023.

MINISTER Bill be taken into consideration at once;

Also to move that the bill be passed.

(2) (Bills for introduction, consideration and passing)

0]
to introduce the Haryana Appropriation (No. 3) Bill;
The Haryana Appropriation (No. 3) A to move that the Haryana Appropriation (No. 3) Bill be taken into
Bill, 2023. MINISTER consideration at once;
Also to move that the bill be passed.
(i)
to introduce the Haryana Appropriation (No. 4) Bill;
The Haryana Appropriation (No. A to move that the Haryana Appropriation (No. 4) Bill be taken into
4) Bill, 2023. MINISTER consideration at once;

Also to move that the bill be passed.

Rajender Kumar Nandal
Chandigarh-160001 Secretary

Date:28/Aug/2023 HARYANA VIDHAN SABHA
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